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DEMAND NOTICE

Uingar Section 132) of the Sacuris=ation And Reconstruction of Finencial Assets And Erforcemeant of
Secunty Inferagt Act: 2002 (the said Az, ) read with Rue 31) of the Secunity Intenest | Endnnss mant] Rludes,
FO0Z (e aid Rulesy, Inexercise of powers conlemad undir Section T30 of the said Act redd wilh Rk 5
of the said Rulas, e Authorized Oficer of IIEL Home Financa Lid. (HFL HFL) [Farmedy ko as Inda
Infoling Housing Financa Lif ] has ssuad Demand Katice undar section 13(2) of tha sasd Act; calirg upon
the Biorroawer(s), &0 repay e armpunt mentianed in the respectve Demand Motices) izsued o them, In
connecton with abowe, notice (s hereby ghen, o the Borrawer(s) %0 pay within 60 days from the
putdication of thes nolice. e amounts indicabed hengen befow, togetbur with Turlbar indenasl from tha
daledsyof Demand MoSce kil tha dats of paymant. Tha datail afthe Borewerd s, amountdie ason dale of
Diemand Motice and gecunty offered owards repayment of lnan amaunt gre as undar:-

Name of the Borrower{s)| Demand Natice Description of Secured Azssl
Guarantorfs) Date & Amaunt {immavabie property)
M. Ravi Shankar el 02-fpa-2024 & thal piece and parcef of the property baing
Iz Ravi Shankar Rai TH.72003.00-  |Buif Up Thind Floor (RHS) with its Ricof Rights
Mrs. Sonl (Rugees Twerty One | Property Bearing No-Rz-18-A015-002, Kh Mo-352
Prospect Mo IL10104360 |  Laxh Seventy Tao | & 356, Area Sf reasurng: 540 59,00 Wl Nagal
Thousand Thraa Crly) | Bays, West Sagamur, hew el India, 110026

It the gaed Bosroweer il 1o make paymient 1o IFL HFL as aforesaad, BFL HFL may peoceed against the
abe seturad aetals under Section 13141 of tha said Acl, and the applcable Rules, enlinedy at the risks,
costs and conseouences of the Bomowars. For further detals please cortact o Athorised Officer
Branch Office : Piot No. 330E. Upper Grourd Flace, Main Shivaji Marg. Nealgerh Road, Baside Jaguar
Ehownoom Mal Magar, New Deli or Conparaie Office @ WFL Tower, Piod Mo, 908 Ldyog Vikar, Fh-Dy
Gungaen, Haryana
Place : DELHI

Diate ; 04.04.2024

Sdi= Autharised Offscer,
liFL Home Finance Lim#ed (IFL HFL)

FORM A

Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
JATALIA GLOBAL VENTURES LIMITED

1. | Name of Corporate Debtor Jatalia Global Ventures Limited

RELEVANT PARTICULARS

2. | Date of incorporation of Corporate Debtor | 03.09.1987

3. | Authority under which Corporate Debtor Regristrarof Companies,
is incorporated/registered NCT of Delhi and Haryana, New Delhi

4. | Corporate Identity Number of Corporate | L74110DL1987PLC350280
Debtor

5. | Address of Registered Office and Principal
Office (if any) of the Corporate Debtor

Registered Office: 500, 5" Floor, ITL Twin Tower, Netaji
Subhash Place, Pitampura, North Delhi-110034, India

6. | Insolvency Commencement Date in
respect of the Corporate Debtor

07.03.2024 (Order was received by IRP on
02.04.2024from NCLT New Delhi Bench-Il)

7. | Estimated date of closure of Insolvency | 03.09.2024
Resolution Process i.e. 180 days from Insolvency Commencement Date
8. | Name and registration number of the Tanveerllahi

Insolvency Professional acting as interim | Reg. No- IBBI/IPA-001/IP-P-02553/2021-2022/13874

resolution professional

DEMAND NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002, (“The Act”) read with rule 3 (1) of
the Security Interest (Enforcement) Rules 2002.

The undersigned is the Authorized Officer of the Edelweiss Asset Reconstruction Company Limited
(‘EARC") under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002. In exercise of powers conferred under the Section 13 (12) of the Act read
with rule 3 of the security Interest (Enforcement) Rules, 2002, the Authorized Officer has issued a
Demand Notice under section 13 (2) of The Act, calling upon the following borrower(s), to repay the
amounts mentioned in the respective Demand Notice issued to them that are also given below. In
connection with above, Notice is hereby given once again, to the Borrowers to pay EARC, within 60
days from the publication of this notice, the amounts indicated herein below, together with further
interest as detailed in the said Demand Notice, from the date(s) mentioned below till the date of pay-
ment and/or realization, payable under the loan agreement read with other documents/writings, if any,
executed by the said borrower(s). As security for due repayment of the loan, the following asset have
been mortgaged to EARC by the said borrower(s) respectively.

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: D-158/AT. No. IV/145, Jaitpur Extn- Il, Badarpur
Near Rampali Public School, New Delhi-110044
E-mail ID:ip.tanveerilahi@gmail.com

10.| Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Address: MNK House, 9A/9-10 Basement, East
Patel Nagar, New Delhi-110008

E-mail ID: ip.tanveerilahi@gmail.com;
cirp.jataliaventures@outlook.com

111 Last date for submission of claims 16.04.2024

No Class of
Creditors could be ascertained at this stage

12.| Classes of creditors, if any, under clause (b)
of sub section (6A) of section 21, ascertained
by the Interim Resolution Professional

No Class of Creditors could be ascertained at
this stage accordingly no Authorized
Representative is proposed.

13! Name of Insolvency Professionals identified
to act as Authorized Representative of Creditors
in a class (Three names for each class)

14 (a) Relevant Forms and
(b) Details of Authorized Representatives
are available at:

(a)Web Link:https://ibbi.gov.in/nome/downloads
(b) Not Applicable in view of Column 13

SI Name Of The Borrower(s)/ Demand Notice
No| Co-Borrower (s)/Loan Account Number | Date & Amount

Details of the
Trust & Assignor

ARTI SHARMA (Borrower) SANTOSH 11/03/2024
1. KUMAR SHARMA (Co-Borrower) & & Grihum Housing
LAN:- HM/0045/H/17/100477 Rs. 14,18,113.15 Finance Limited

EARC TRUST SC 438

Description Of Property:- PROPERTY 1: All That Piece And Parcel Of Residential Pvt. Plot
No. 4, On Part Of Arazi No. 97, Near Fattepur Road, Mauja Arra, Pargana & Teh - Kanpur
Nagar. Adm:-855.Sq.Ft.Near Santosh Baba Mandir, Fattepur Road Pin Code:-208021
Bounded By:-East:- Open Land, West:- 15" Wide Kaccha Road, North:- Plot Of Such
Person, South:- .Plot Of Such Person

If the said Borrowers shall fail to make payment to EARC as aforesaid, EARC shall proceed
against the above secured assets under the section 13 (4) of the Act and applicable rules,
entirely at the risks of the said Borrower(s) as to costs and consequences. The borrowers are
prohibited under The Act from transferring the aforesaid assets, whether by way of sale, lease
or otherwise without the prior written consent of EARC. Any person who contravenes or abets
contravention of the provisions of the Act or Rules made thereunder, shall be liable for impris-
onment and/or penalty as provided under the Act.

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench-Ilhas
ordered the commencement of a corporate insolvency resolution process of the Jatalia
Global Ventures Limited on 07.03.2024(Order was received by IRP on 02.04.2024 from
NCLT New DelhiBench-II).

The Creditors of Jatalia Global Ventures Limited are hereby called upon to submit their
claims with proof on or before16.04.2024to the Interim Resolution Professional at the
address mentioned againstentry No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All
other Creditors may submit the claims with proof in person, by post or by electronic
means.

AFinancial Creditor belonging to a class,as listed against the entry No. 12, shall indicate
its choice of Authorised Representative from among the three Insolvency Professionals
listed against entry No.13 to act as Authorised Representative of the class in Form CA.
NotApplicable

Submission of false or misleading proofs of claim shall attract penalties. sy
d
Tanveer llahi-

Date: 02.04.2024 Interim Resolution Professional

Date: 04.04.2024
Place: Lucknow

Sd/- Authorized Officer
For Edelweiss Asset Reconstruction Company Limited

"Eaelweliss

T,
-

HIMDLI] A
HOUUSIMG FIMAMCE

L

Place:New Delhi Reg. No. IBBI/IPA-001/IP-P-02553/2021-2022/13874

FORM NO. RSC- 4
[Pursuant to Rule 3431]

Before the National Comparry Law Tribunal Bench at
New Dethi, Company Application No &0 of 2024
SENSUT FINSERV PRIVATE LIMITED. . . (APPLICANT)
PUBLICATION OF NOTICE
Notice may be taken that an application was
presented to the Tibumal at New Delhi (Sench), on
the 22nd day of March 2024 for confirming the
reduction of the share capital of the abave compary
from Bs.2 07,00,000 (Rupees Two Crore and One
{akh) consisting of 20, 10,000 (Twenty Lakhand Ten
Thousand) Equity Shares of fis. 10/- (Rupees Ten) each
reduced fo As.1,00,000 (Rupees Gne Lakh) cansisting
of 10,000 {Ten Thousand) Equity Shares of R5.10
{Rupees Ten] each, from each of the sharehokders of
the company on a proportionate basis respectively.
The nofices to individual creditors have been issued
Thie st of creditars prepared on the 315t January,
H124 by the company is available at the registered
affice of the company for nspection o all warking
danys during 11:00 AM. to 4:00 FM. between Monday
to Saturday. If any creditor of the wmpany has any
abjection 1o the application or the details in the lst
af creditors, the same may be sent [along with
suppoeting documents) and details about his name
and address and the name and address of his
hutharized Representatiee, if amy, to the undersagned
at csgauravkeswani@gmail.com email i of
{authonized sgnatory] within three months of date
of this natice. f no objection is received within the
time stated ahove, entries in the list of creditors will,
in il the proceedings under the shove petition to
roduce the share capital of the company, be treated
& comect. [t may akso be noted that a heanng has
been fied 30th Day of April, 2024 on which the
Tribunal shall hear the application. In case any creditor
intends 1o attend the hearing, he should make
request along with his objections, if any.

S,:III.
Authorized Representative for the company
Gawrav Keswani, Practicing Company Secretary

Ir 1he matter of sub-section {3) of Sacticn 13.af
Limid Liakility Partrsarship [LLF] Acl, 2008 and
sub-rule (4] of nate 17 of Limited Lizbily
Fartnarship (LLP] Rules., 2000
N0
in Iha matter of

ADHRA AMRIT AGRO PRODUCTS
LLP (“the LLP")

having its registerad office a1 House No. 25,
ist Floor, Chamber 3 Block G, Pkt 2,
Sector 1, Rohini, Delhi - 10DBS
Applicant
Matice is herehy glven to the General Public thal
tha LLP proposes bo make an applicalion io the
Fagistrar ol Companias & LLP urder saction 133
of the LLPACT, 2008 reed with Rule 1T of tha LLP
Haubes, 2005 seahong confbrimation of change o the
Ragistered office af the LLP in teems af the
rissplufion passed ol the Moeebng o the pariners
hedd on Wednesday, the 37 Day of April, 2034 o
enable tha LLF 1 change its Registered Office
from House Mo, 25, 17 Floor, Chambes 3 Block G,
Pkt 2, Sector 11, Rohimi, Dalhi 190085k Flot ko 4,
Secior 25, PH i HSIDC Barbl, Gansr, Haryana
131101 e, fram RCT of Dethi io State of Haryana
wimin he Jusisdiclion of same  Hegistar o
Comgparees & LLP
Arry pesrson whose inberesh s Tkely b0 be alleched
by e proposed change of the regstensd ofice of
b LU= may dhalver githor on the MCA-21 partal
(www.mcagoy.in) by fllng nvestor complaint
fosmior causa bo ba dalvered or sand by regestarad
pastaf hsher chiachions supperted by an affidat
slang the natura of histher intarast and grounds of
pppeslion i he Regestrar of Companies & LLP,
KCT of Delhi & Haryana, Ministry of Corporate
Affairs al 4 Floor, IFCI Tower, 61, Nehru Place,
Mevi Delhl-11 0019 within fwenby ane days of the
dale of pubsfcaton of 1his nolice with a copy o the
gpplicant LLP at its present ragisierad affice at the
addrass mantioned befow
ADHRA AMRIT AGRO PRODUCTS LLP
LLPIM - AAL-3262
Housa Mo, 25, 1" Floes, Chamber 3 Eleck G,
Pkt Z, Sector 11, Rohing, Delhi 110085
Email: infoadhraamrit.com
For end on baha¥ of the Applcant
ADHRA AMRIT AGRD PRODUCTS LLP

Sdf-

MOHAN GARG

Deales O 0 20024 Dasignatad Partner
Place : Naw Dalhi (DN — OTEG2319)

GENERAL PUBLIC NOTICE

ar, A i ]

RRM- PANKAJ SINGH CHOUDHARY - T0B1828333, RLM- ARUN KUMAR SINGH - 9506011777, CRM- DEEPAK KUMAR-9839600666 & CLM- Deepak Singh-9453220445

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))

Sale of Immovable property mortgaged to Hinduja Housing Finance Limited (HHFL) having its Corporate Office at 167-169, 2MD Floor, Litthe Mount, Saidapat, Chennas — 600
(15. and Branch Ofice at:- 15t Floor, SRP Complex, Karam Chari Nagar, Bareilly-243001, under tha Securitisation and Reconstruction of Financial Azsats and Enforcement of
Security Interest Act, 2002(hereinafter *Act’). Whereas the Auhorized Officer (“AQ"} of HHFL had taken the possession of the following property pursuant fo the notice issued U/S 13i2)
of the Act in the following loan accountsiprospect nos. with a right 1o sadl the sama on "AS 1S WHERE |5 BASIS & AS I5 WHAT |5 BASIS" for realization of dugs amaunt. The Sale will
b done by the undersigned throwgh e-auction platform provided at the website: hitps:/bankauctions.in/

DATE /TIME OF E- AUCTION : 02/05/2024 FROM 11:00 HRS - 13:00 HRS.

EMD DEPOSITION LAST DATE 30/04/2024 TILL 1700 HRS.

DATE OF INSPECTION OF PROPERTY 27-04-2024 BETWEEN 11:00 AM TO 02:00 PM

) Resarve Price (RP)
Sr. Hag: ;_ ;;Er:::::; EEH DHT:QE}HG’;? Description of the Immovable Date and Type | Earmest Money Deposit
r -
No. Guarantor(s) S property/ Secured Asset of Possession | (EMD) {10% of RP)
Bid Increase Amount
q Loan Account No. 231172022 A plot of land Admeasuring 0.1260 Hect situated at Revenue |  Symbolic T 45,50,000/-
UP/LKNIBRLY/ADOD000436 Rs. 25,08,147/- Village Kacholi vide khasra no. 250 Mi Tehsil & District Bareilly, | 27072023 —
1, Deepak Agarwal along with further | Direction/ Boundaries: 1-North by-Khet Lal Bahadur 2-South by- < 4,55,000/-
(Borrower) overdue charges and | RestLand Sefler 3-Easi by-Bada By Pass 4-Westby-Khel Hesra Lal
2. Smt. Sweta Agarwal additional Interest < 10,000/
(Co-Borrower) Total Outstanding Mode of Payment
Rs. 25,08,147/- | All payment shall be made in favour of HINDUJA HOUSING FINANCE LTD. payable through RTGSINEFT to
as on date 2311/2022 | HOFC Bank Afc HHFLTDUPLKNBRLYA4.36, IFSC Code:-HDFCO004989.
9 Loan Account No. 2211012020 Plot Bake Nandausi Tehseel & Distt- BAREILLY, Admeasuring |  13/08/2021 ¥ 5,00,175/-
UPLKN/BRLY/A000000014 | Rs. 15.93,062/- atong | 167.22 Sq. Mt., Direction! Boundaries, 1. East by- Road 10 ft. West
1.Mr. Omendar Sharma S/o|  Wwith further overdue | by-Araji Part Of Seller 3. North by- Link Road 38 ft 4, South by- Raad % 50,017.5
lchha Ram Sharmal charges and 121
(BORROWER) additional interest < 10,000/
2, Mrs. Rani Sharma wi0| Total Outstanding Mode of Payment
Omendra Sharma (CO- Rs 15,93,062 All paymant shall be made In favour of HINDUJA HOUSING FINANCE LTD. payable through RTGS/NEFT to
BORROWER) as On Date 3110/2022 | HOFC Bank Alc HHFLTDUPLKNERLYA14, IFSC Code:-HDFCO004939
3 Loan Account No. 03092022 Situated at revenue village joherpur urben vide khasra No- | 12/12/2023 7 6,50,484/-
UPLKN/BRLY/A000000158 | Rs. 645991/ along | 043/1944 /1 Tehseel Disst Bareilly Land Mark CV Ganj Station,
1, Mr. Ranvir Singh Sio| withfurther overdue | Admeasuring 83.61 Sq. Mt, Direction! Boundaries: 1. East hy- Plat < 65,048.4
Vijendra Pal Singh charges and West by- Road 25 FT 3. North by- Plot South by- Rasta 28 feet 7 10.000/
[BORROWER) additional interest ' z
2 Mrs. Rajni Ji wio Ranvir] Total Outstanding Mode of Payment
Singh (CO-BORROWER) Rs 6,45,991 as on date | All payment shall be made in favour of HINDUJA HOUSING FINANCE LTD. payable through RTGS/NEFT to
23/08/2023 HDFC Bank Alc HHFLTDUPLKNBRLYA158, IFSC Code:-HDFCO0045989
4 Loan Account Mo. 2211012020 Viharman Magla Tehsil & Distt-bareilly Khasra No- 821.| 130812021 T 8.74,800/-
UPLKN/BRLY/A0000001 58 Rs. 15,16,191/- Admeasuring 119.94 Sq. Mt., Direction/ Boundaries, 1. East by-
1, Mr. Riyasuddin sio MR, along with further | piot Sadik. West by- Plot Zaibu Misha 3. Morth by- Rasta 10714 < B87,480/-
Yakub [BORROWER) overdue charges and | Southby- Khet Ram Das 7 10.000/-
2 Mrs. Jinat Begam wiol additional interest '
Riyasuddin (CO-| Total Quistanding Mode of Payment
BORROWER) Rs 15,16,191 as on | All payment shall be made in favour of HINDUJA HOUSING FINANCE LTD. payable through RTGS/NEFT to
Date 22102020 HDFC Bank Alc HHFLTDUPLENERLYASS, d) IFSC Code:-HDFCO004989

TERMS & CONDITIONS OF ONLINE E-AUCTION SALE: -

-1

1, The Property is being soid on “AS |5 WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS". As such sale s withoul any kind of wamranties & indemnilies.

Z. Parliculars of the property / asseiz (viz. extent & measurements specified in the E-Auction Sale Motice has been siated fo the bestof information of the Secured Creditor and
Securad Credilor shall nol be answarabla for any eerar, mis-statemeant or omission. Aclual axtant & dimansions may differ,

3. E-Awciion Sate Nofice issued by the Secured Creddoris an invitation to the general public to submit their bsds and the same does not conslitute and will noi be deemed to constifute
any cormmiment or any reprasantation on the part of the Secured Creditor. Interestad biddars are advised to peruse the copies of tile deads with the Secured Creditor and to

Form No. INC-26

[Pursuant to rule 30 the Companies
[Incorporation) Rules, 2014]
Advertizement to be published in the
FIEWE alg)er for change of reglstered
office of the company from one state to
another state
Before the Central Government
Morthern Region
In the matter of sub-section (4) of
section 13 of Companies
Act, 2013 and clause (a) of sub-rule [5)
of rule 30 of the Companies
{Incorporation) Aules,

2014
AND
I the matter of Coglyst Technologies
Private Limited
hawing its registered office at $M5 house
El/d | 2nd floor Sector 7, Rohind, Morth
West, Mew Delbl, Belhi, India, 110085
- Petitioner
Motice s hereby given to the General
Bublic that the company proposes to
make application ta the Central |
Government under secton 13 of the |
Companies Act, 2013 seek-.ng|
confirmation of alteratdon of the
Memorandum of Association of the
Company in terms of the special
resoiution passed at the Annual General
Meating /Extra ordinary general meaeting
held on 2nd day of April, 2024 to enable
the company to change its Registered
Office from “State of Delhi® to "state of

Maharashtra

Any person whose interest is likely to be
affected by the pn:-FJ:usEnj change of the
registered office of the company may
deliver either on the MCA-21 portal
{www.mca.gov.in) by filing investor
complaint form or cause to be deliverad
ar send by registered post of his/her
objections supported by an affidavit
stating the nature of his/her interest and
grounds of oppositon to the The Reglonal
Cirector at the address B-2 Wing, 2nd
floor, Pt. Deendayal Antyodaya Bhawan,
2md floor, CG0 Comples, Mew Delhi -
110003 within fourtesn days of the date
ol publication of this notice with a capy o
the applicant company with a copy of the
applicant company at its registered office
at thie address mentionad below

For and on bebalt of the Coplyst
Technologies Private Limited

; Sd/-

Mrs, Anjali Pratik Prabhune
Director

Date: 2nd April, 20024

Place - Dalhi |

Pho 491 QQ?UE?E-?EII-.'S-!

S. E. RAILWAY - TENDER

a-Tenders are invited by Sr. Divisicnal
Signal & Teleoom Englneern CoHharsgpur-
721301, 5.E.Rallway for and on behalf of
President of India for the following works
before T2.00 hrs. an the date mentioned
agains] ibems and will B opaned at 12.30
hre. 5L No.; Tender Motica Mo.; Descrip-
tion of works; Tender value; EMD respec-
fivaly - 1) BT-OT-IP15-115tn_23-24, Dt.
02.04.2024; (1) Supply, Insialiaion, Testing
and Commissloning of various passenger
amendy Hems viz. GPS clock, BA system,
MultilinesSingte Line Traln Infarmation
Display Board, Platorm Display Board,
Coach Gukdance Display Board etc. al
differant stations (Basla, Haldipada,
Balasora, Soro, Bangriposi & Rakha Mines)
ower Kharagpur Division, (i) Comprehen-
sive Annual Mamtenance Comiract {CAKE)
of MultilinesZingle Line Train information
Display Boasd (LED typs), Platform Display
Board, Coach Guidance Display Board,
Cantral Data Contreder (GO0, Platlarm
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FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]
for the attention of the stakeholders of
KAY ESS FASTENERS PRIVATE LIMITED

1. |Name of Corporate Person KAY ESS FASTENERS PRIVATE LIMITED

2. | Date of Incorporation of Corporate Person |12.09.2001

3. |Authority under which Corporate Person|Registrar of Companies, Punjab
is Incorporated/ Registered

4. |Corporate Identity Number U28991PB2001PTC024637

5. |Address of the Registered Office of| 91, Mohindra Enclave, Near Moti Nagar,

- _Corporate Person _ _OppYork Exports, Ludhiana—-141010 !
6. [Liquidation Commencement Date of | April 01,2024
Corporate Person

7.|Name, Address, Email Address,
Telephone Number and the Registration
Number of the Liquidator

Mr. Rajeev Bhambri

IBBI Registration No.:
N00152/2017-18/10399
Address: SCO 9, 2nd Floor, Jandu Towers,
Miller Ganj, Ludhiana— 141003, Punjab
Mailid: kayess.ligq@gmail.com

Phoneno.: 9915710010

IBBI/IPA-002/1P-

8. |Last Date For Submission of Claims May 01,2024

Notice is hereby given that the KAY ESS FASTENERS PRIVATE LIMITED has
commenced voluntary liquidation on April 01, 2024. The stakeholders of KAY ESS
FASTENERS PRIVATE LIMITED are hereby called upon to submit a proof of their claims,
on or before May 01,2024, to the liquidator at the address mentioned againstitem 7. The
financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Rajeev Bhambri

Voluntary Liquidator, Kay Ess Fasteners Private Limited

IBBI Registration Number: IBBI/IPA-002/IP-N00152/2017-18/10399
AFA Certificate No. AA2-10399-02-191024-202929 valid till 19.10.2024

Date: 04.04.2024
Place: Ludhiana

ADITYA BIRLA

¢ CAPITAL

PROTECTING INVESTING FINANCING ADVISING

ADITYA BIRLA FINANCE LIMITED
Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266
Corporate Office : R-Tech Park, 10 Floor, Nirlon Complex, off Western Expressway, Goregoan
East, Mumbai- 400063
Symbolic Possession Notice (for Inmovable Property)
APPENDIX IV [See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

Whereas,
The undersigned being the authorized officer of the Aditya Birla Finance Limited, 2nd Floor,
Vijaya Building, 17, Barakhamba Road, New Delhi-110001 under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act No. 54 of
2002) and in exercise of powers conferred under section 13(12) read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a demand notice under section 13(2) of the SARFAESI Act,
2002 dated 18.01.24 Calling upon the Borrowers/co-Borrowers i.e. M/s BSS Buildcon, Through
Proprietor, Mrs. Archana Kumar, Mr. Barun Kumar to repay the amount mentioned in the
notice being Rs. 2,96,66,639/- (Rupees Two Crores Ninety Six Lakhs Sixty Six Thousand Six
Hundred Thirty Nine Only) by way of outstanding principal, arrears, accrued late charges and
interest due as on 18.01.24 within 60 days from the date of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the
public in general that the undersigned has taken Symbolic possession of the property described
herein below in exercise of powers conferred on him/her under section 13(4) of the said Act read
with rule 8 and 9 of the said rule on this 2nd day of the month April of the year 2024.
The borrower/ Guarantor in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the Aditya Birla
Finance Limited, 2nd Floor, Vijaya Building, 17, Barakhamba Road, New Delhi-110001 for an
amount Rs. 2,96,66,639/- (Rupees Two Crores Ninety Six Lakhs Sixty Six Thousand Six
Hundred Thirty Nine Only) and interest thereon.
The borrower's/ Guarantor attention is invited to provisions of sub-section (8) of section 13 of the
said Act, in respect of time available, to redeem the secured assets.

Description of the Inmovable Property

All that part and parcel of the Mortgaged Property being : “Plot No. PA-104, Block -A, Parklands
Pride, Sector 77, Faridabad, Haryana-121004"

PLACE : Faridabad
DATE : 02/04/2024

Authorised Officer
(Aditya Birla Finance Limited)

E-AUCTION SALE NOTICE UNDER IBC, 2016
M/S FE (INDIA) LIMITED (IN LIGUIDATION)
CIM: L74892DL1994PLCDE1447
(A company under Liquidation Process vide Hon'bée NCLT's order dated April 12, 2019)
Regd. Office of the company: W-19, Greatar Kailash-1|, New Delhi - 190048
Sale of Assels under Insolvency and Bankruptecy Code, 2016
Last Diate io apply and submission of Documents: Thursday, 18th Apsil 2024 (Till 600 PM)
Date of Declaration of Qualified Bidder: Monday, Z2nd April 2024
Inspaction or Due Diligence of Assats:
Tuwesday, Z3rd April 2024 1o Wednesday 1st May 2024
Last date for deposit of Earnest Monay Deposit (EMD) by the Qualified Bidders:
Tuesday, 23rd April 2024 o Friday 03rd May 2024
Date and Time of E-Auction: Thursday 09th May 2024, 1100 AM 10 5:30 PM
(\With undimited extansions of 5 minules aach)
The sale will be made through the e-auclion platform at hitps:{www.eauctions.co.in
Basic Descripbion of Assets for sale:

I Efnzk D’ﬁﬁnﬁpﬂﬁn Sale ) HI.EHW'E EMD Bid Ig:lfﬁ'ﬂﬂl
of Assel Consideration Price (INR) | (INR) tn pacaniage)
i Financial Assels  baingpCombinalion of a fxed|61,15, 500 611,550 2 50%

sald as Not Readilyjcomponent in fhe form|(NPY ol achual
Realizable Asseisief up [ronlrealizaion and
including Sundry Deblors jconsideration  withlypfrant fixed
Leans and Advancesimmimum bid valse ®lecompanent as
{Assal), Other Advances (Rs. 10 lakhs and a|an the date of
Balances with Govi fvarable comgonenl 6y ciion

BS
Authorities etc. (Exciudingithe fom of - shanngla i ated by
receivables as perpensntage of achaly o plying

Awvoldance Applicationirealization with the| . i |
which are nol accountedstakehokdens of the GO, ﬂ',E;IP:TT i
for in books of acoounts ofjwith minimum bid valuel™ ="
FE {Indig} L] Bamg 0%

The comprehenshe tarms and conditions of E-Auction and ofher details of properiies are
uploaded atthe website e, http:'www.eauctions.co.in,

Any sarious and interasted buver can check oul and submit a bid for the sama.

Contact person on behalf of E-Auction Agency [Linkstar Infosys Pwi Ltd): Mr. D
Prajapati Email id-adminfDeauctions.co.in, MobilaNo.; 51 TE74138237

Contact perzon on behalf of Liguidator: Mr. Shivam Jaiswal, Emall id-
feindialiquidationfomad.com Tel Mo, 011-42440071-74, Mobite, No,- +97 5654818220
"The above sale is subject o the approval of extension of Liguidation period by 120
days by the Hon'ble AA as the Liquidation Period in the matter is ending on
15.04.2024, An Application in this regard is being filed before Hon'ble NCLT, Hew

Deelhi.
Sii-

Hilezh Sharma, Lquidator (Mobile Moo «318811418701)
Email 1D; néash sharma@irmnsolvancy.com

BBl Reg. No: [BBUPADOHP-NOD 10220 7-1ar0232
AFR Nl Upla: 14,12 2024

Address: C-10, LGF, Lajpal Magar-lll, Mew Dehi = 1100024

Diale: U4 04 202
Placa: Mew Dafiw

Public Notice For E-Auction For Sale Of Immovable Properties

Sale of Immaovable property morgaged fo |IFL Home Finenca Limited {F ormeady known &= ndia Infoine Housing Financa Lid | (IIFL-HFL) Corporate Office at
Plot No. 38, Udyog Vikar, Phase—IV, Gurgaon-12201 5 (Haryana) and Branch Office at J0A0E, Upper Ground Fleor, Shivaji Marg. Mew Dalhi- 1100157
Orffica No 1, Firsl Floor, Mahalixmi Metro Tower, Pt No. C <1, Sector - 4, Vaishali, Ghaziabad, Uttar Pradesh - 201010% undes tha Seueritisation and
Reconstruction of Financial Assets and Enforcemant of Security literest Act, 2002 [hereinaller “Acl), Whanaas the Aubareed Oificer ("AD°} al lIFL-HFL
had taken the passession of the follawing propeylas pursuznt i me notice ssued WS 13025 of the Act in e following loan aocounisiproapect nos: win aright
ol the same on A5 15 WHERE 15, A5 15 WHAT IS BASES and WITHOUT RECOURSE BASIS" for raalization of IFL-HFL s duss, The Salewill b done by
ihe undersignad Srawngh e-auchion platiorm provided a1 the website: wasaiiflenehome.com

paid (including EMD) will ba forfeited and the proparty will be again put bo sale.

deemed fif by the Authorized Officer, falling which the eamest deposii will be forfeited.
be made taking into considaration of all the statutory dues peraining bo the property.

in respeci of payment of alliaxes / charges.

21; The dedision of the Authorized Officer i final, binding and enquesticnable.

9453220443

Rules 2002, about holdng of aection sale on the above-mentioned dale ) place,

days from the date of sale by DD/Pay ordenNEF TIRTGS!Cheque favoring Hinduja Housing Financa Limited
14, Incase of default in payment of above stipulated amounts by the successful bidder f auction purchaserwithin the stipulated fime, the sale will be cancelled and the amount 2lready

15, Afthe requestof the successful bidder, the Authorised Officerin his absolute discreteon may grant further time in writing, for depesiting the balance of the bid amount

16, The Successiul Biddershall pay 1% of Sale price towards TDS {out of Sale procesdsl and submit TDS cedificate to the Authorised officer and the deposit the enfire amount of sale
price (after dedustion of 1% towards TDS). adjusting the EMO within 15 working days of the acceptance of the offer by the authorized officer, or within such other extended bme as

17, Municipal ! Panchayat Taxes, Elecirioty dues (if any) and any other authorities dues (if any) has to be paid by the successful bidder before issuance of the sale cerlificate. Bids shall

18, Sale Cerbficate will b issued by the Authorised Officerin favour of the successhul bidder only upon deposil of entire purchase price / bid amount and furnishing the necessary proof

19, Appiicable legal charges for conveyance, stamp duly, registration charges and ether incidental charges shall be barne by the auction puarchaser,

20, The Authonzed oficer may postpone | cancal the E-&uchion Sale proceadings withowt assigning any reason whatsoever. In case the E-Auction Sale scheduled is postponed to a
later dale batore 30 days from the scheduled date of sale, itwill be displayed an the website of the service provider,

2, Alt bidders who submitted the bads, shall be deemed to have read and understood the terms and condifions of the E-Aucton Sale and be bound by them
23, For further details and queries, contact Authorised Officer, Hinduja Housing Finance Limited, Mr. Arun Kumar Singh Mob. Mo, 9506011777 and Mr. Deepak Singh -

24, This publication is also 30 (Thirty) days’ nofice to the Bormower [ Mortgagor [ Guarantors of the above sasd loan account pursuant bo rule &(6) of Sacunty Interast {Enforcarmant)

Place: Barailly
Date: 03-04-2024

Authorised Officer,
HINDUJA HOUSING FIMANCE LIMITED

gucoessiully

Special Instructions | Caution: Bidding in 1he last minubas'saconds should ba avoided by the bidders in Bhair awn mbarest. Naither Hinduga Housing Fnance Limited nor the Service Prowdar will ba
responsible for any apsesfadure {infermet falure, Power failure, efc. }on the part of the bidder insuch cases, In order kyward off such conlingent situation, bidders are requested tomake 2l the
necessary arrangaments | aflemalivas such a5 back-up power 2upply and whatayer elsa required so thaf they are abia 1o circumvent sech situabon and are able o parbcipals in tha auction

Division; ¥ 22,17 544 .77, 0 44 400/~ [5)
ST-0T-Spl-ADL-CGA_23-24, DI,
02.04.2024, Execution of aignaling work,
addition & alteration 1o the Eshing Sysham,
ardinasy fepalr & marlenance work 1or tha
period ol fwo years in Andul-Changail
saclion of 5. E.Railway; ¥ 50, 56,455 22;
T 1.99,100/)-. Cost of tender document :
Mil for each. Completion Period - 108
Months for e, no. 1, 03 Months for 510 no,
2. M Mondhs forsl, noe 3 &5 and 08 Maonths
for gf, mo. 4. Dabe of Submission : Lipto
12.00 brs, of 011.05.2024 for &, no. 1, Upio
12.00 hrs. of 2504 2024 for 51 no, 2& 4
and Upka 12.00 hres, of 29.04 2024 for sl
no. 3 & 5. Date of Opening : 01.05.2024
for sl. no. 1, 25042024 forsl. no. 2 & 4
and 20.04 2024 for sL no. 2 & 5. Interested
Tenderars may visit website www.ireps.,
gowin for full details description specifica-
fiam of the tender and submit their bids
anling Inno case manual lenders for these
weorks will B acoepled. Mote © Prospecliva
bidders may reguiarly visH wwwireps,
gowin to participate in all tandErEIPﬂ-ﬂEu

conduct own independent enquiries /due digence about the tile & present condition of the property | assets and claims | dues affecting the property before submission of bids Data Confrollar (POC) al differant stations EWW:H u";“d"mf'm n‘:ml.ﬁr’} Eglﬂnmh" Dﬁm“ dln'“' Resarva Price
4. Auctionbidding shall only be through “enline electronic mode” through the wabsite hitps:ibankauctions.in/ Or Auction provided by the service provider Mis.4 Closure, who | | igasta. Haldi P o i Fes. 24.67,0000-
! : ; . - (Basta, Haldipada, Balasare, Soro, Guarantaor{s) T3-May-2023 Rs. 21,81, 996 (Al that part and parcel of the propan 22-Mar-2024 [Rupees Twanty Faur
shallarrange & coordinate the enfire process of auction throwgh the e-guction platiom. Bangriposi & Rakha Mnas) over Kharagpur 1. Mr. Klghan I;Flu;;s _Tmnl;r ki ol oot ol Pmﬁ L En.'ilﬁ.l:FI; L okh Exghty Stwen
5. The bidders may participatein e-aucton for biddng Trom ther piace of choica. Internet connectivity shall have 1o be ensurad by biddar himsedl. Secured Cradior fsarvice provides Division: ¢ 1 85 76 008 ,:,'E- ? 247 GO0)- £ Mrs, Anrw Exghty One Thowsand Nine ﬂg}mm?&, t f,mm 3:i"rees_n'g 'Emuﬂ::.;i:::m?uz:& Thausznd Only)
shall mot be-held responsible for the intemet connecity, network problems, own systerm crash, power failure ete (2} ST _c;r R f:]BIrL (:'_1 3 1.-P{1%iF T Aﬁ ['"' 1. Mi5 Rajander Hundred Miraty Six Onll 400 5q & Built up e E,jmasl_ﬁrg B0 "m_ 21 60 a.::a'- Eamest Money Deposit
6. For defails, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider MIS 4 Closure, having its office at 605A, 6th Floor, o el 4 ﬁf"ﬂi Slore Bid Increase Amount  lsq 1t Situaked In The Residania Schemel| (Rupeses Twenty One Lain |, [EMD) E.s.i'__zﬂ.?ﬁf
Maitrivanam Commercial Complex, Ameerpet, Hyderabad - 500038 (Contact Person: Mr. Bharathi Raju Phone No. 8142000735, Mr. Subarao Phone No: 8142000061 PebL T, S PPIDN Gt WOk 1 ghnat: {Prospect Mo Rs. 25,000i- (Rupees Twenty{0f Jahangr Pur, Jahangr Pur A Block| Sedy Thausand Nine lg;ﬁﬁﬁsmﬁgm:ﬁ‘gﬂw
Email: subbaraoi@bankauctions.in, Email. bharathii@bankauctions.in For participating in the e-auwction sale the inlendng bidders should register their name at tion with construction of Road Cver Bridge 969752 & 977703} Fiva Thousand Only] | Marih Waest Delhi, 190033, Dalhi, Indk Hundrid Thirdy Merw Only) ’ Hundred Only)
https:/ibankauctions.in/ well in advance and shall get the user id and password. Intending bidgers are advised to change only the password immediaiely upon receiving it from at Level Crossing No. 1 51 (KM Lefi11-14) 1. Mr. Kishant 10-0c2-2023 Rs. 17,85,657)-[AF That Part And Parcel Of The Property 20-Mar-2024 Rs. 12,00,0000- (Rugpees
the service providar, in betwisen Kharagour-Tatanagar seclion Midhaniva {Rupees Seventean Lakh First. Floar, Wilhout Rood | Terrace Righls Total Dutstantang Ab. Twedwa Laih Ciry)
7. Forparticipating in e-auction, intending bidders have o depesit a refundable Eamest Money Deposit (EMD) of 10% OF RESERVE PRICE (as mentioned above) shall be payable | | of Kharagpur Division of S.E.Railway;| |12 Mrs. Anjaii Fiaiy Erin Trousend i . [lmeties s DEEGA Lp Property SR, o trals sMar2024 | Earmest Money Deposit
t:','lr'..IEreslifz-d bidders (hrough DErT'Ii;'I.I'Iﬂ DI‘d|t‘HEFT|'.HT.G.E-‘-!'|fEI'.IﬁT U-‘"HII'II:'IJJEI Housing Finance Lmul:—‘.-q" an prt#.-l'nré ﬂﬂjﬂﬂu—i‘ﬂﬂ ; : 7.30,59,971.28; T §1,200/-. (3) ST-OT-Spl- {Prospect No Hundrad and Fifty Seven ':""-15,1”51,._,:' Iy The: Revenie Esiate Of Villags Re, 19,01,295/- {EMD| Rs. 120,000
8. Theintending bidders shoubd submit the dusy filled in Bid Form (format available on hitps:ibankauctions.inf) along with the Demand Crraft remittance towards EMD in a sealed TPKR-ADL 23-24, Dt. 02.04.2024. 10268773 Bid eTeans Ameunt Wateata  Area Abadi Known A Sewak Park | (Rupees Nineleen Lakh |  (Rupees One Lakh
cover addressed to the Authorised Officer HHFL Zonal Office Hinduja Housing Finance Limited - 2nd Fioor, 2128 & 212C. Plot No-TC/G-212 & TCIG-5/5, Cyber Heights, | | £y ccovion of signailing wark, aditian & Tt I R I mat Tt ch ek oy T Caiy)
Vibhuti Khand. Gomti Nagar, Lucknow, U.P-226010. latest by 05:00 PM on 30-04-2024. The sealed cover should ba super scribed with “Bid for paricipating in E-Auction Sale- (as alteration 1o the Existing Eﬁe'm = nén v Thousard Oridy) |'|31-I'||E-:.= EHEHHEEEQ ,5'{1 Hﬂ Es': F-EIELE:a Hundred Mnaly Five Only)
mentioned above) . ord fadmeasin. Bull 1§ arsa .
lemi i i i i F 3 air & maintenance work for the penod Lo ot ol B ik
9. Adter ecpéry of the last date of submission of bads with EMD, Authonzed Officar shall examine the bids receivad by him-and confirm the detags of the qualified beddars (who have dpl i : 22-Sap-2023 Rs. 30,71,395-[A0 thal part and parcel af the propesty Flal 27 -Mar-2024 Rs. 20,34,000/- (Rupes
queted their bids over and above the reserve price and paid the specified EMD with the Secured Creditor) to the servics provider M's 4 Closure to enable them fo allow onfy those | {9 wa years in Tikdapara-Andul (Exj section | | ::Lﬁ:;;:;m cﬁuwﬂhrw Lok Saventy I[H-:. A- 502, 5Th Foor. Carpet Area 900 53 b T:-;ant:," ine Lakh Thirty
bidders to participate in the onling inter-se bidding fauction proceedings at the date and time mentioned in E-Auction Sale Matice. ncluding Santragachi-Amta and Santra 3. Tabaseum Traders |08 Thousand Three HundrediFe, and Super Built Up Area 1125 Sg. Ft, Tgm DD;J t'f;i‘m;%;g Four Thcusand Only)
10, Inter-s& hidding among the qualified bdders shall start from the highest bid quoted by the qualified bidders. During the pracess of inter-se bidding, thare will be unlimited extension gachi-Shallmar section of 5.E Rallway; {Prospect No Minaty Five Only) Towar A, Aura Chimens , Khala Mo, 552 , "FI:: ;2 &8 Ein‘- Earmest Maoney Deposit
of 10" minutes each, i.e. the and time of &- auction shall be automatically extended by 10 Minutes each time if bid is made within 10minutes from the [ast exiension T 1,18,39,870.29; T 2,092,200/, (4) ST-OT- IL10311708) Bid Increase Amount  [Kharse. Nop. ”H'.Ea'"&;” i inPBEIEl Thirty Two Lakh | {EMDY As. 2,35, 400+
1. Bids once made shall not be cancefied or withdrawn_ All bids made from the wser id given to bidder will be deemead to have been mada by him alone, inverter-VDU_EI_Stn, Dt. 02.04.2024, Rs. 40,000 |Rupses Forty Ghazianad J01017 Linar Pradesh Sixty Eight Thousand N;Tr'r’?ﬁﬁ "ﬁéﬁ!tl
12. Immediataly upon dosure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid quoted by héim by E-Madl bath to the Authorised Officer, Mr. Arun Miscallaneous SAT portion of work in conm- Thausand Oinly) Thirty Uine Linliy) ,:D',_,': Hu'?:red .jr'l.r;
Kumar Singh, Zonal Office Hinduja Housing Finance Limited 2nd Floor, 2128 & 212C. Plot No-TC/G-2/2 & TCIG-5/5, Cyber Heights, Vibhuti Khand, Gomti Nagar, action to provision of separate Inverter for Dot of Wipeciion ol sromrly EWD Last Date Datel T of EAuclion
Lucknow, U.P-226010 and the Service Provider for getting declared as successiul bidder in the E-Auction Sale proceedings. VDU monitor &t El stations of Khamgpdr 03-May-2024. 11:00 hrs -14:00 firs (06-May-2024, il Spem. 0-May-2024. 11:00 hes, 1300 hrs
13, The successful bidder shall deposit 25% of the bid amount (including EMD) on the same day of the sale, being knocked down in his favor and balance 75% of bid amount within 15

bdic auction.

Maode Of Payment :- EMD payments are to be made vide online made only. To make paymenis you have to visit hitps:fwww. liflonehome.com and
ay thraugh link available for the propertyl Secured Assetanly,
w: Paymant Enk for gach property’ Securod Assel i diffarent, Ensurg wou are using link of the propertyl Secured Assel you intend to buy vide

or balapce payment, upon successhul bid, has 1o pay tImgBI;FtTGSrHEFT. The sccounts detatls sre s lollows: &) Name of the Account:- lIF
Foma Finance Lid., b) Name of the Bank:- Standard Charterod
SCBLO0IS00T, o) Bank Address: Standard Chartered Bank, 30 M.G. Road, Fort, Mumbai-400061.

nk, &) Account No-S9028T9uxxxx followed by Prospect Number, d] IFSC Coda:-

Terms and Conditions -

23]

=

Hedplina Mumbess: 5 1800 3672 453,

Placa : Dafhi, Date : 04042024

1, For pasticipasing m e-auclion, inlending bodders requirad foragisker their delads with e Seneca Provdar hilpsshwaoe. lonehama, com wed in advanoe and
s b cnkale e login accaunl, lgin 1D and password. Interding bldoers kave bo submil ! send e “Tender FOBRM along vwilh e paymaant dedas asnds
EMD, copy of b KY G ard PAN cand at the above mentioned Branch Offce

2. The bidoers shal improve [heir alfér in mulipls ol amaunl mantioned under Iba calumm “Bid erease Amaunt® bn case bidis placed in the sl 5 minles of
St ciasang S ol The auciam, the closimg e el sulomabcaly getextended far 5 minugaes

3. Tha successiul biddar should deposi 25% of the bid emoun| (afler adjusting EMD) within 24 hours of the accapianca ol bid prce by tha A and the balance T5%
al hee i senourit withins 1508y Indm e date of canfimalion of sake by e secured credibor. A deposil and paymant sha b in e prescribed mode of paymenL

4. Thapuchasarhasiobear tha cass, appicabla stamp dusy, fees, and any other slatubeny duas or other dues like municpal 1ax, eleciricity charges. land and

allalhar incidental cosls, charges intluding all taxas andrales oulgaings ralaling bo ke property

Eidders are advised o go throwgh the website hitps: fwew.iiflanshome. com and hitps vl comhoma-cans/properies-for-awscion for defaied terms

and corditians of auction sele & auction epplication fom balore 5.ul:n1illir:5r|'1ll'ﬂi'9-:ls for faking part in tha 2-auction sale proceadings,

For datals, heln procedure and onlne raining on e-auction prospective b

dders may contact the sanvice pronader E mak 10:- auction hk@sifl. com, Suppant

. For any guery related to Praperty detaiis, Inapection of Propery and Online bid ate. cal IFL HFL wall free pa, 1800 2672 489 fram 0530 bes to 18:00 hirs
bietwesn Monday 1o Friday orwrite bo emall- sucton hi@ifl.com

8, Mobos I3 hesety given b above sald bomowers o collect the household asicles, which were lyng in the secured agsel at the fime of taking physical
ppssession within § days, alhenyisa HFL-HFL shall nod b respansible fer any loss of propesty under the ciicumstances

4. Futhes the notce =5 heretng given o Barowisns, [Ral ik case ey Tl o colléct the abowe sailamcles same shal be 50k inaccorcance with Law

10000 case ol dedau® in paymand alamy $aga by lha successiul biddes | auclion purchasar within the abowe sipulabad tima, ha sale will ba cancellad and tha
arrourd already perid vwill b tarleiled fincludng EMD) ard the progesty will be agam pul loosake,

1. &0 re=arves the nghts o pastpanezcanceal or vary e beems and condilion ol {erdenzuction withoul assigring any reasan tharaeol. In case of eny disputa in
fandarfwscton, the decsion o A0 ol IFL-HFL wil ba fnal,

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002
The Borrawer ara hereby notified to pay The sum as menfioned ahove @ong win upio dated inferest and ancilary expanses bafore the date of Tenderauction
failng whichthe propery wil be auctoned'sold and batance dues if any will be recovered with interestand cost

Sdi- Authorised Offlcer, For IFL Home Finance Lid,

financialexp.epaptin

New Delhi
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